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Annexure

Name of the corporate debtor: Shree Narmada Architectural Systems Limited; Date of commencement of liquidation: 17.07.2020; List of stakeholders as on: 16.09.2020

List of secured financial creditors
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1 [|Punjab  [SOL ID: 12.08.2020[1,39,33,63,609.90[1,39,33,63,609.90 [Secured [90,21,59,155.05] - [Admitted
National 604100
Bank
Mumbai
2 [uco 2129 12.08.2020[27,13,89,489.30 [27,13,89,489.30 [Secured [11,99,84,323.38 [Admitted
Bank
Mumbai
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